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also been directed to the Press accordingly.

IN THE CINTRAL ADWI“I TRATIVD TRI BUN

AL, WEW DL,
Smt.Kashkti Devi Ve, Union of India, ' N <i:>

‘:3. ﬂo‘,ﬁﬁ/g"‘ . | ' 18209co91o

(ORAL JUDGENENT O THE BENCH -
DELIUERED 8y Hﬁk'BLE VICE CHAIRNA& MR« PoK, KARTHA)

Ve have haardtﬁhe iearned coursel for both pur%ieéq
Thu'p;gyar cgntahad in thio application is thst ﬂﬁ;A
ippliéamt crghay daﬁghter be.givsn mcpainf#gnﬁlinin
the office gf'the 788 pmndange on campassionste Eoﬁnds'
of nce the hugbend afwthe appl%cgnt%;ete>bhri Ishusri
Dutﬁ)disd iﬁ harness on 5.3.85;. She has also pray?d'
thatihe should be allowed to cnnﬁinue in the

Government quartsr allotted tn her léte hitshand

Shri K,C; Mittal, learnad counssl for the respondents

has produced bafora us & copy of the office memorsndum .

dated ©0,7:91 from which 1t dpﬂeara that the respondents
&

Q
have takenLdncision to appntnt tha anpl‘cant 8a Peon

on compaseicnate grounds ags inst the wvacancy available

~in the office of the Supeggntendant Engineer{Coordi nation)

(Civil) CPYD, New Dalhi a&“her cage for appcintment has

of the above, the main grievance of the epplicent has

d ready been redressed by the respondents.

After hearing the learned counsel for both partles,
we dispose of the aﬁplication at the admission stade
itaolf with tﬁe follouwing prders and d rections:

1, The respondents shell appoint the applicent on
oampassionata grounds as & Peon pﬁréuant to the
e

osdar@ﬁf Memorandum deterd 10,7.91 as expediousgly

as possibls,

2. The spplicant shal?@e chargsd only n~rmal licence
foa in respect of the Govarnmanf aspcommedation No,

334, A=Block, Minto Jpad, New Delhi and not licence

- fee at sny enhanced rate, from the date of the i {5

oy

In the 1ight
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death of ths husband of the applicent till the said
accommodation is regwlarised in the noie of the applicant

or a su1tuble slta:natiue aLCGNMOdBuan in zccordence
'}/

uith her ontitlamantf }twiw. 4&4

% ﬂﬁpiicant to'pay the licence fee es directed above

svery month and she should also psy the srrears to the

“réégondlhts in sasy instalments,
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